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(iv) Market intervention operations should be 

undertaken by the State Governments and 
Union TerritorieI.as last resort tna IIWIIparent 
manner so nto ensure that the maxirAum 
benefits are available to the vulnerable and 

weaker sections of the loolety. Where 

necessary, the Central Government would be 

prepared to consider grant of financial 

aaslstance for this purpose on ma1lChing basil 
to the State Govemments. 

(v) in addition to the above immediate measures, 
the meeting feft that action should be taken 
to improve the crop forecasting system 10 that 

crop production estimates are as accurate 88 

possible. In this connection, the State 

Govemments and Union Territories have an 

important role to play by way of inputs for the 

crop forecasts. It is essential therefore that 

they take urgent action in this regard. A joint 

monitoring mechanism will be set up between 
the Central and State Govemments to make 
real time assessment of surplueee· and deficits 
and to plan in respect thereof. TowardIthll, 
the Government will set up a Nanonal 
Forecasting Centre for Agricultural produeta. 

(vi) Decisions on Imports to cover the anticipated 
gap between demand and supply should be 
taken at the stage of forecasts prepared on 
the basis of area sown. That Is to .. y such 
decisions should be taken 3·4 . months in 

advance of harvest. It was also felt that such 
Imports should be undertaken on a cenIraIiIed 
basis by Central Govemment agencies and 
not separately by individual State agenciel. 

(vii) Storage facilities at present aN inadequate and 
are not evenly distributed throughout the 

country. Building up 0" storage capec:Ity In 
different parts of the country II, therefore, 
absolutely essential and an action plan should 
be immediately drawn up to augment 

capacities in this regard. States maintaining 

control on cold storages should rapHI their 

cold storage orders. In order to improve 

country's storage technology for agrtcuItunII 
products. Ministry of AgricultUre wUl set up a 
high level expert group to Identify the 

. necessary policy measures. 

.• 1(. 

(viii) Food proo'."tg facililtea _ need to be 
st .. 1gIMned In • big .,.,. ThiI ... not . only 

...,.. ...... loiii ". .. ntty due to wutave 
of vegItIIbIeI etc. II avoided but aIeo that 
such commodIIIeI ..... vallable In proceIIed 

fonn in times of ehortage. 

(Ix) The dI8tributton machinery in the State. and 
Union Terriloriet need to be tightened rio • 
tID rniniMe IhI .::ape tor M'/ lind of ...... 
of stocks. AIongwIth this the price monitoring 
mecha1Iam In the StaIIIand Un60n TertItorieI 
need to be Itranglhened on a priority bI8II 
to cover the ruraJ ...... 1180. 

(x) Additional allocatlonl of rice, wheat and 
paImoIein reqU8lted by some of the State 
Goven:tments W8f8 agreed to. 

(xl) State Govemrnenta have been given ftexlblNty 
to eX8q)t any edible on from the provlelonl 

., the 00mpuIs0ry PIICIcaging Order 80 that 

no undue herdllilp Ie caUMd to COMUm8fI. 

(xli) A apect.I study group win be Nt up to IdentIy 

.".... .... requ1red to meet the needs of ncN'Ih­
aut States and lliand terriloriea regardng the 
supply of ....mIaI commodltlel. 

SUpply of Food Item. under POI 

1682. SHAI N.K. PAEMCHANDRAN: 

SHRI H.P. SINGH: 

Will the Mlnllter of FOOD AND CONSUMEA 
AFFAIRS Oe .pINIed to .... : 

(a) whether the quality of food lema .upphd under 
the PDS II the 111M wNch II ~ by .. FCI during 

the current year; 

(b) H not, the reuona theNfor; 

(c) wh81her compIalnt8 MY. been recetYed from 

varioUI StaIeI ~ from KeraIa In .. ,..,.rd; 
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. THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI SATYA·PAL 
SINGH YADAV): (a) Good quality foodgrains, free from 
insect infestation and strictly conforming to PFA standards 
are supplied by FCI under PDS and the quality is same 
during the current year also. 

(b) Does not arise. 

(c) No specific complaint has been received from 
any State and particular1y from Kerata In this regard. 

(d) Does not arise. 

(e) The following action plan has been formulated by 
the Government to check the quality of foodgrains 
distributed under POS: 

(i) The representatives of the State Govemments 
are allowed to check the quanty of foodgrains 
before lifting stocks from the godowns for 
distribution under TPDS. 

(il) Type, sealed samples of foodgralns from the 
issuing lots are displayed at fair price shope 
for the benefit of consumers. 

(iii) Surprise checks by the Govemment agencies 
are carried out at fair price shops to check 
the quality of foodgrains. 

[Translation] 

Se\llng of Stolen Paaaporte 

1583. SHRI PANKAJ CHOWOHRY: Will the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether the Government have bueted a gang 
engaged in the selling of the stolen passports; 

(b) if so, the details thereof; and 

(c) the number of persons arrested and the action 
taken against them? 

THE MINISTER OF HOME AFFAIR$ (SHRI L.K. 
ADVANI): (a) to (c) 'Public Order' and 'Police' being State 
subjects as per the Constitution of India, the registration, 
Investigation, detection and prevention of crime is primarily 
the responsibility of the State GoYemmenta. Infonnatlon 
relating to busting of gangs, crime-wtee, is not maintained 
at th& Central level. 

Availability of Put ... 

1584. PROF. RITA VERMA: Will the Minister of 
FOOD AND CONSUMER AFFAIRS be pteaaed to state: 

(a) whether per capita availability of pulses has 
decIlned during 1997-98, and current year; 

(b) If so, the details thereof and the reasons therefor; 

(c) the quantity of pulses imported under the open 
general licence during the said period; 

(d) the reasons for import of pulses; 

(e) whether the import of pulses has any impact on 
the market prices of pulses; 

(f) If so, the details thereof; and 

(g) the steps taken by the Govemment to meet the 
situation? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHAI SATYA PAL 
SINGH YADAV): <a) and (b) Yea, Sir. The per capita net 
availability of pulses has declined during. the year 1998. 
The per capita net availability of pulses during 1996, 
1997 and 1998 is given below: 

Year 

1998 (Prov.) 

1997 (Prov.) 

1998 (Prov.) 

Per capita net availability of pulses 
(Kg. per year) 

12.0 

14.0 

12.1 

The decline in per capita avaBability of puIIes during 
the year 1998 may be attributed to faU in the production 
of puIH8 from 14.46 mlUion tonnes In 1996-97 to 13.35 
million tannes in 1997-98. 

(c) The quantity of puleea imported during 1996-97 
to 1998-99 (upto September, 1998) is as under:-

1996-97 

1987-98 

1998-99 
(Upto September, 
1998) 

6.32 IaIch tonnea 

8.68 lakh tormes 

1.48 IaIch tonnes 
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